NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 26.08.2021 (THURSDAY)
COURT OF CHAIRPERSON (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, the Officiating Chairperson and Hon’ble Dr. Alok Srivastava,
Member (Technical)

For Directions

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Bharat Heavy Electricals Ltd. Swastika Chakrvati Samiksha Godiyal
(Ins) No. 383 of | Vs.
2020 Ravi Shankar Devarakonda
Liquidator of Coastal Projects Ltd.
2. Comp. App. (AT) | Sarveshwar Creations Pvt. Ltd. Aditya Dewan Ekta Choudhary
(Ins) No. 1003 of | (Through its Resulotion Professional)
2020 Vs.
Union Bank of India
3. Comp. App. (AT) | Damodar Valley Corporation Madhumita
(Ins) No. 13 of Vs. Bhattacharjee
2021 Karthik Alloys Ltd. & Ors.
4. Comp. App. (AT) | Regional Provident Fund Commissioner, | Manish Dhir Rajat Lohia-R1
(Ins) No. 22 of Vadodara Gursat Singh
2021 Vs. Vachher-R2
Mangesh V. Kekre & Anr.
For Admission (Fresh Case)
5. Comp. App. (AT) | Majestic Consumer Welfare Association | P.S.Sudheer
(Ins) No. 660 of Vs.
2021 Bank of India & Ors.
For Hearing
6. Comp. App. (AT) | Committee of Creditors of Wind World | Ajay Roy Chitranshul A. Sinha
(Ins) No. 814 of | (India) Ltd. Sonali Khanna-R1 to
2020 Through State Bank of India R3
Vs. Neha Naik-IRP
Suraksha Asset Reconstruction Shailen Shah-R4
Part Heard Company & Ors.
With




7. Comp. App. (AT) | Shailen Shah, Resolution Professional of | Neha Chitranshul A.
(Ins) No.826 of Wind World (India) Ltd. Sinha
2020 Vs. Anshuman
Suraksha Asset Reconstruction Ltd & Chaturved-R1 to R3
Part Heard Ors. S. Sagar Dhawan-
R4
With
8. Comp. App (AT) | Suraksha Asset Reconstruction Ltd. & Chitranshul A. Sinha | Neha Naik-R1
(Ins) No. 913 of Ors. Charu Bansal-CoC
2020 Vs.
Shailen Shah
Part Heard Resolution Professional, Wind World
(India)Ltd. & Ors.
For Admission (After Notice)
9. Comp. App. (AT) | Excise and Taxation Department Manisha Agrawal Abhishek Anand-RP
(Ins) No. 1306 of | Sonipat, Haryana Narain
2019 Vs.
Sunstar Overseas Ltd. & Anr.
10. | Comp. App. (AT) | Ome Prakash Verma Jaitegan Singh Karan Kohli
(Ins) No. 827 of (Suspended Director of Neesa Leisure Khurana Satyender Kumar
2020 Ltd.) Rai-R1
Vs. Amit Jain-RP
Amit Jain Dinkar Singh-R2
(RP of Neesa Leisure Ltd.) & Anr.
11. | Comp. App. (AT) | Arham Steels Deepak Khurana Nisha Malpani-R1
(Ins) No. 09 of Vs. Asish Makhija-R1
2021 & I.A. No. NIIL Infrastructure Pvt. Ltd & Ors. to RS
1177 of 2021
With
12. | Comp. App. (AT) | Annapurna Steel Company Deepak Khurana Nisha Malpani-R1
(Ins) No. 10 of Vs. Asish Makhija-R1
2021 NIIL Infrastructure Pvt. Ltd. & Ors. to RS
With
13. | Comp. App. (AT) | Ram Swaroop Ramesh Chand Deepak Khurana Nisha Malpani-R1
(Ins) No. 12 of Vs. Asish Makhija-R1
2021 NIIL Infrastructure Pvt. Ltd & Ors. to RS
14. | Comp. App. (AT) | Arrow Engineering Ltd. Vikas Mehta Dhaval Deshpande
(Ins) No. 183 of Vs. Yash Jariwala
2021 Golden Tobacco Ltd.
15. | Comp. App. (AT) | Directorate of Commercial Taxes Madhumita Shweta Thakur-R1
(Ins) No. 387 of | Vs. Bhattacharjee & R3
2021 Kharkia Steels Pvt. Ltd. & Ors. Megha Tyagi-R2
With




16. | Comp. App. (AT) | Damodar Valley Corporation Madhumita Rajshree Kajaria-R1
(Ins) No. 1111 of | Vs. Bhattacharjee & R3
2020 Kharkia Steels Pvt. Ltd. & Ors. Megha Tyagi-R2
17. | Comp. App. (AT) | Vinod Sehwag Abhishek Anand Ashwini Kumar
(Ins) No. 464 & (Personal Guarantor of Xalta Foods & Singh-R1
465 of 2021 Beverages Pvt. Ltd.) Samar Vijay Singh
Vs. Azeem A Dost-R2
Siemens Financial Services Pvt. Ltd. &
Anr.

Copy to: -
By order of Hon’ble Officiating Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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